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ffi RegioDr Ofice
Haryana State Pollution control Board,
SCI-32, Opp. Community Centre, Se.tor-lt HSVP, thiwani

No.]tSPcBBIIwo2tt 8?ef

N.n'ble Nal onalG€en TribLnal
FaridkotHouse Copern cus Marg

Subi Action Takon Report from the Dislrict llaqist6r., Bhlwanl and HSPCB in

compliance ot orders dated 21.07.2020 ol Hon'ble NGT in lhe nalt6r of

Rakesh Oalal Vs Stale ol Haryana &Ors. oriqinal App,ication No,132/2020

Ll is submitled rhatlhe matler regarding egalmiring alVlage - Toshatr Dsldct

Bhiwani s pending before ths Honbe Trbunal The Hofbe Tribuna vide order dated

21 07.2020 has oassed lhe rolowino orders:

, 'we consider il appropriate to require a lrciual and acton laken report inthe

maier from the Dslrcl Magslrate, Bhwani and lhe Haryana Slale PCB wlhn

lhree monlhs by E ma I al judicaial-ng@gov n preferaby n the iorm oisearchable

pdi/OCR Support PDF and not n the fom or image PDF Nodal agency for

compLance willbe state PcB

The above said matler s lsl6diorhearng on 14.04.2021

ln complance ot the orders daled 21 072020 the acton laken reporl lrom lhe

Dislrcl Mag strate, Bh wani and HsPcB n comp ance of orders daled 21 07 2020 oi

Honbe NGT in the malter of Rakesh Daa Vs State of Haryana & OB Original

Apprcation No 13212020 is atrached herewth for kind consideraton by Hon b e Trbuia

li is subhitled ihat the above sad

jud ca a nsl@sov. n

OrJAction Report in oa No.132/2020,

A copy or rbove n forwded

n))l

reporl s a5o beng senl lhrouqh E Mai at

10 Sh. Aijl Cmv*, Addiiioml Advocate Goc l Haryaq (NcT)
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Haryana State Pollution Control Board,
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EEaU-h3pcbrcj4a,email. coE

HonbLe Nalional Green Trbunal
Fa dkol House Copern cus Marg
New Deh 110001

sub: action Taken Report trom the District Magistrat., Bhiwani and HsPcB in

compliance ot ordeB dated 2'1,07,2020 of Hon'ble NGT in the metter or

Rakesh D.lalVs State otHaryana & 06. Original Appll.allon No,1322020

o 
'd: ?/- 3-" j

a.oo o.rm.e..fo ^ Jq L s\ neJnA,i" \C-\

It s subm lted thal the matter regard ng illega m n ng at Vilage - Tosham, District

Bhwan is pending berore this Honble Trbuna. The Honble T.bunalvde order daled

2'l 07 2020 has passed the lo lowng orders '
; we consder t approprale lo requ re a factual and aclion taken repori n lhe

malter from lhe District Magistrate Bhiwan and the Haryana state PcB withn

three months by E-mai allud ca a -ngl@qov n preierably in lhe rorn ol searchab e

pdt/OCR Suppo.t PDF and nol in the form of mage PDF Noda aqency for

comp iance wl be stale PcB '

Theabovesadmatteris istedlorhearinqon 14042021.

n compiance oi lhe orders dated 21 07 2020 lhe action taken repod tuom the

District Maqistrale Bhiwan and HSPCB in compliance oi orders daied 21.47 2020 ot

Honble NGT n lhe matler ot Rakesh Dalal vs slate of Haryana & Ors Orgnal

Appicaton No 132/2020 s altached herewith ror k nd consderalion by Hon be Tribunal

It is submilted that lhe above said repod is also being sent throlgh E'l'Ia I al

DA/Action Repori ln OA No.l3212020,

E"'"'N" 6'c Mn,,'I 9?a1 f+
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HARYANA STATE POLLUTION CONTROL BOARD

C-11, SECTOR-6, PANCHKULA
Ph-2577870-73 E-mail:  see2hspcb@gmail.com

 
 

Date:18/11/2020
To
                  The Regional Officer,
                  Bhiwani Region.
 
Sub:-      Regarding representation given by - M/s Govardhan
Mines & Mineral, Village- Dadam, Bhiwani  against
recommendation for closure u/s 5 of EP Act, 1986 for violation
of Env. Clearance & revocation of consent to operate granted
under Air Act, 1981 & water Act, 1974.                      
 
                  Kindly refer to your letter no. 5235 dated 06.11.2020 on
the subject noted above.
 
           In this connection, please find enclosed herewith a copy of
representation received from M/s Govardhan Mines & Minerals on 
17.11.2020.
               I have been directed to ask you to get the representation
dated 17.11.2020, examined by officers of all the departments who
inspected the site and to submit comprehensive report within one
week positively.
DA/- As Above
 
 
 

                                                SENIOR ENVIRONMENTAL
ENGINEER PUBLICITY CELL

                                                                                               For
Chairman

 

File No.HSPCB-050004/152/2020-PUBLICITY CELL-HSPCB
I/8469/2020

408
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GOVARDHAN MINES AND MINERALS, HISAR TOSHAM ROAD, KHANAK, NEAR 
POLICE CHECK POST, KHANAK BHIWANI ) 

To 

Chairman, 

Haryana state Pollution Control Board, 
Panchkula. 

Sir, 
b. 

Sub:- Show cause notice for closure under section 5" 45 of EP Act 1986 
for violation of E.0 & revocation of consent to operate granted under Air 
Act 1981 & water Act 1974. 

Kindly refer to notice no. HSPCB/BHI?2020/2633 dated 8-10-2020 of 

Regional Officer, HSPCB, Bhiwni and copy endorsed to your office. 

	

2. 	In this respect we submit following points for your kind considerations:- 

a) we have filed a complete reply to the alleged minor discrepencies 

pointed out by the team. A copy of reply filed is enclosed herewith for reference. 

All the alleged discrepencies have been properly explained with documentray 

evidence . The Annexure is marked as Annexure " X-1" 

b) During the inspection it was observed that there was water in the 

pits. The same was explained that it was rain water and not ground water. 

Photographs of the pit is enclosed showing that there was no water after few 

days of inspection. These are enclosed as Annexure " X-2" 

	

3. 	In addition to above we bring to your kind notice following points:- 

7 

i) 	Inspection was conducted on the complaint of Rakesh Dadal in NGT. 

A copy of complaint filed by Rakesh Dalal in NGT is enclosed. A perusal of 

184654/2020/Estt.Br
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complaint show that this complaint was pertains to illegal mining conducted by 

previous lease holder i.e M/S Sunder Marketing Associate. All the allegations 

levelled are against previous leaseholder. A copy of same is enclosed as Annexure 

"X-3". Even the judgement of Hon'ble High court in CWP 9002 of 2018 dated 20-9-

2018 itself explains the state of affairs. It is enclosed as Annexure " x-4 ". Sh. 

Rakesh Dalal has named M/S Govardhan Mines and Minerals with ulterior motive 

of extortion of money. No illegal mining has been done by us. Even the Hon'ble 

Bench of NGT failed to take note of the fact that allegations levelled against are 3 

years old. As no irregularities have been done by us so it will be unjustice if the 

departments takes any action against us as all the allegations are against previous 

leaseholder. 

A copy of order of Hon'ble Punjab & Haryana High court in CWP 26694 of 

2017 in which Hon'ble Court fined Sh. Rakesh Dadal fine of Rs. 50000/- for his 

conduct. A copy of same enclosed as annexure " X-4A ". The Hon'ble court 

observed on page 2 in 3'd  para " we are of the opinion that the petitioner tried to 

suppress the material facts from the Court and has rather adopted a dubious way 

to cover up his tracks and petition deserved dismissal on this sole ground alone." 

4. 	Inspection also covered the allegations levelled in complaint of Sh. Kuldeep 

Singh vs State of Haryana in OA no 169/2020. The various points are explained as 

under:- 

i) Applicant has made grievances about the damage done in the area due to 

mining operations being carried out in village Dadam, Tehsil Tosham, district 

Bhiwani, illegally. The Applicant belongs to village Mirzapur, in district Hisar, and 

he alleges to have taken on lease 1 1/2  Kanals of land in village Dadam, Tehsil 

Tosham, District Bhiwani. When he was aware about the alleged mining 

operations, as to why he purchased the land in village Dadam, Tehsil Tosham, 

district Bhiwani. In fact, it looks to be proxy litigation, filed with the only object of 

extorting money under the threat of stopping the mining operations being carried 

ii) There has been no encroachment upon forest area falling in the sensitive 

Aravali Hills, i.e. without any sanction and permit, in flagrant violation of the 

Mines and Minerals (Development and Regulations) Act 1057, Forest 

184654/2020/Estt.Br
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Conservation Act, 1980 and various other Air and Water Pollution norms, has 

been done by us, as alleged. Further, no mining is done in forest land and the 

mining has been carried out in the leased out area. 

iii) The complainant has made reference to FIR No.387 dated 23.12.2019 

registered at PS Tosham regarding act of illegal mining in Dadam, Bhiwani. It is 

submitted that no allegations has been made against the leaseholder. We have 

nothing to do with the aforesaid FIR, in as much that we are carrying out mining 

operations in the lease area, as per rules and regulations. 

v) Applicant 	has 	made 	reference 	to 	inter-departmental 

letters/communications. In this regard, it is submitted that no such letter etc. has 

been written to the answering respondent by the Forest Officer or any other 

department. If any notice is received the same is replied. The answering 

respondent has not done any mining in forest area and has carried out mining in 

the leased out area and never used forest land. 

iv) The other alleged discrepencies have already been explained in reply 

submitted to HSPCB. 

5. 	The Court of Hon'ble Addl. Civil Judge Tosham in its judgement have 

directed the defendents i.e. Mining Officer Bhiwani not to cause illegal and 

unlawful interference in the functioning of plantiff firm and mining activities as 

provided by lease agreement or as authorized by Govt and authorities concerned. 

It is also made clear that defendents are are at liberty to take any action against 

plantiff firm which is warranted by law and rules and to proceed by following due 

process of law. Copy of same is enclosed as Annexure "x-5 " ( 5 pages). 

In view of above points mentioned above we request your kind honour to 

consider our following prayers:- 

a) 	As we have already explained irregularities pointed out during 

inspection in both the cases and we are doing mining as per rules and 

regulations. 

J 184654/2020/Estt.Br
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4 

b) The irregularities pointed out in fact finding inspection are very minor 

and that too has already been rectified as these were occurred during 

previous leaseholder. 

c) We have taken all the necessary steps as per conditions of EC i.e. for 

effective control of air, water pollution , planting trees, sprinkling water 

on roads, permanent sprinkler system on roads , use of anti smog guns 

and other welfare measures. 

d) The conduct of both the complainants show their tendency to make 

complaints for extortion of money. Why a person i.e Kuldeep Singh will 

earn by taking around 1.5 canal of land for agricultural purpose at 

meager sum of Rs. 5000/- per annum when he has residence around 40-

50 km away from Dada m. 

e) Therefore , the proceedings issued vide above show cause notice may 

kindly be dropped . At the most , If the HSPCB finds any shortcomings 

then we may be given an opportunity to explain the same i.e we may 

kindly be provided an opportunity of being heared. 

Hoping that our prayer will be dealt with positively. 

Enc :- as above 

Govardha, fines 	Mineral , 

Pa 

184654/2020/Estt.Br
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cspg es& rr 
kfty(47" 

GOVARDHAN MINES & MINERALS, VILLAGE, DADAM. 

REGISTERED OFFICE:- KHANAK POLICE CHECK POST, HISAR TOSHAM ROAD, 

KHANAK. 

Tc 
	 L a Lo 

Sir, 

Regional Officer, 

h'aryana State Pollution Control Board, SCF no. 32, 

Community Centre, Sector-13, Bhlwani. 

Sub:- 
Show cause notice for closure under section 5 & 15 of 

EP Act 1986 fot violation of Env. Clearance & revocation of consent to operation granted under Air Act 1981 & water Act 1974 —reg- 

.............................................. 
Kindly refer 

to your office show cause notice 
issued vide 

No. HSPCB/BHI/2020/2633 
dated 8-

10.2020 on the above cited subject. 

Vide above mentioned show cause notice you have observed following deficiencies:- 
a) Created illegal ways in 

the forest 
area without having any valid permission. b) 

Mining machines/equipment's were found standing In non-mirtable forest area. c) 
Dada m hill minor is a protected forest area under IFA 1927 and 

same found illegally
mined at the time of inspection. 

d) Mining officer stated that mining 
is not done scientifically i.e. benches of 9 

meter 
height and 9 m. width are not properly formed. e) 
Water was found standing in pits to 

clarify 
whether ground water or rain water. 

f) Project is 
found to using land of Dadam Distributary illegally for mining. 

2. 	In this regard it is 
submitted before you that these id Inspection of Dadam Stone Mines 

was conducted in compliance of the order of Hon'bie National Green Tribunal order in OA no. 132/2

020 tiftfed as Rakesh dale, Versus state of Haryana and second that of Sh. Kuldeep Versus State of Haryana. It is 
very much relevant to mention 

here the few facts . M/s 

Govardhan Mines & 
Minerals was allotted lease of Dadam Stone Mines vide Letter of Intent Memo No. DIVIG/HY/ML/Dadam/2018/5062 dated 

11-1
0-2018. the Hon'ble High Coon of Punjab & Haryana In its judgement in CWP 28378 of 2018 allowed us to commence mining 

operations on the basis of Environmental Clearance of previous lease holder 
i.e. M/s Sunder 

Marketing Associate. New Delhi
, 

The Director Mines & Geology Haryana vide Memo DMG/HY/ML/Dadam/2018/6009 Dated 21-12-2018 allowed us to 
start mining operations after complying certain conditions. The firm started mining operations on 

25-2-2019 after obtaining permission from Haryana State Pollution Control Board regarding Consent to 

184654/2020/Estt.Br
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Establish and Consent to operate. The necessary permissions from DGMS, Ghazlabad was 
also obtained. The firm is successfully doing mining operation from Feb 2019 to till dated. 
On 6.10-2020, the team under leadership of AX, Bhiwani, RO & SDO Pollution Control 
Board, Mining Officer Bhiwani, Range Forest Officer, Tosham , Distt. Hydrologist Officer 
Bhiwani conducted inspection of mining area falling in our lease allotted to us. The said 
Inspection was carried out on the basis of application moved by 

one Sh. Rakesh Dalai before The 
National Green Tribunal, Principal Bench, New Delhi. The ground taken by applicant is 

regarding alleged mining up to 150 meter, non-submission of closure plan, unscientific 
mining etc. The petitioner Sh. Rakesh Dalai has filed writ petition against state of Haryana 
and others in CWP 9

002-2018(0&M). The said petition was dismissed as withdrawn and 
petitioner was allowed to move the respondent authorities and files representation, the 
same shall be considered in accordance with law. 

b) 	
At the time of filing of petition and above 'order, M/s Govardhan Mines & 

Minerals was even 
not allotted letter of Intent in spite of being highest bidder. Before us 

the mining was being done by M/s Sunder Marketing Associate, New Delhi. The said 
lease 

of M/s Sunder Marketing was terminated prematurely on certain grounds. The applicant 
has 

pointed irregularities in petition in the time of mining being done by that firm. However 

he with a motive of extortion of money filed the same against M/s Govardhan Mines & 
Minerals. However the alleged violations if any 

has occurred in the time of old lease holder. Thus the petitioner 
has misled the Hon'ble NGT that the violations are being done by us. In 

fact the inspection team itself failed to take note of this fact. 

With this background we submit point wise reply to shortcomings pointed out in Inspection:- 

Point 1.:- We have not created Illegal ways in the forest areas. These ways have been 
created in the time of previous leaseholder. Old maps showing these ways (Annexure "A") 
is enclosed 

herewith which substantiate our claims. This Map shows the position of mining 
area between May 2016 to Jan 2019 i.e. before commencement of Mining by M/s 

Govardhan Mines and Minerals. We have already obtained permission from Forest 
department for making ways to enter into mining areas. The permission was sought vide 
F.No. 9-

HRB)^)/2019-CHA dated 25 th September 2019 by 01)6( Forest) Central, MOEF N. 
Region office Chandigarh (Copy Enclosed Annexure "Al"). For this we have deposited more 
than Rs, 17 iakhs with department. However the same is not started yet. Again we have 
sought permission for two more passages (Copy Enclosed An nexure wA2 & A3"). Evidence of • same is 

enclosed. However the same are pending with department. It 
is further submitted 

that Officials of Mining and Forest department have regularly conducted inspections of the 
lease areas in one or two times in a month. They have regularly checked the lease area with 

coordinates used by both the departments and if there was a slightest shortcomings, that 

was removed at the spot. Proof of Inspection by said officials is enclosed (Annexure "A4"). 
Point 2. • 

 It is submitted that a copy of reply filed by us to Range Forest Officer Tosham Is• 

enclosed. The Reply filed by us satisfactory explains the deficiency pointed by you (Annexure 
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Point 3.:- No mining work nas been done by us- The same have occurred during the time of 

previous leaseholder. A copy of judgment of Court dated 07,01,2016 Is enclosed showinp, 

the same facti (An n exure "C"). In this judgment at page 2 it is clearly mentioned that the 

Minor is in broken condition for the last 10 years. A copy of report ofSDO (Irrigation) Nigana 
Is enclosed. 

Point el.:- It is submitted teat the issue regarding scientific mining etc. are dealt with 

department of Director General of Mines safety Ghaziabacl. The have visited the mining site 

a nu rnber of times. Further ire making and breaking of benches is a continuous process in 
mining. Height and width of benches also depend upon the available area of mines. So they 
are only the fit persons who can say that the mining is scientific or not. A simple word of MO 
cannot allege this irregularity. We do our mining in a complete and safe scientific way. 

Point 5:- It is submitted that the water in the pit was that of rain water. As the pit Is 
surrounded by stones on a!l the sides and there is no point of water coming from 

tnlerground. Few of our partners have experience in miningin Khanak/ Dada m and there 
pr•acticu: experience in this area state that there is no water in these hill areas as 

there Is • stone air around. 

Point 6:-As pointed above in point 3, we have never done mining in the area of Distributary. 
The proof of court judgement proves this crystal clear. 

3. 	
In Vow of above explanations with evidence we submit that there Is no violations of 

conditions of Environment Clearance issued by competent authority. If there is any small 
shortcomings on the issue discussed above then also we have made no default as these are 

very minor. We request your honour to make an another visit to mining area for re-inspection 
of the alleged shortcomings. 

We further assure that we wit: do the milling work with complying with' all the rules 
and reflulatbni. 

..P 

For M/s Govardhan Mines and Minerals 

th-irrdlian 	es t‘fil Pilule- 

Signatory) 
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